
In the National Company Law Tribunal. Jaipur

I4 llo. 40/JPR/2018

UNDER SECTION r4, t7(rXd) of IBC.20l6

In the matter of:

Ms. Pratibha Khandelwal

VS.

Central Goods & Services

.. Applicant/petitioners

Order delivered on 05.10.201g
Coram: Shri R. Varadharajan, Member (Judicial)

: Abhishek Anand, Adv.

: None-appeared

ORDER

At the request of leamed counser for the Rp/applicant, let the matter be

postedon 15.11.2018.

For Petitioner (s)

For Respondent(s)

a ra d hara.ian)
Member (Judicial)
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